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No. _ 365 /Checker Bilaspur, dated the 08-01-2026
11-6-7/2000

"In exercise of the powers conferred by Sub-section (2) of Section 9 of the
Bharatiya Nagarik Surakhsa Sanhita, 2023 (Act No. 46 of 2023) and in supersession of
earlier Notification No. 17124/ Checker/Ill-6-7/2000 dated 23-08-2025 the High Court of
Chhattisgarh, Bilaspur appoints Smt. Manju Lata Sinha, Additional Chief Judicial
Magistrate, Raipur to be the Presiding Officer of the Court of Special Judicial Magistrate,
(specially For C.B.l. Cases) established by the Government of Chhattisgarh vide Law and
Legislative Affairs Department Notification No. D/2262/21-B/C.G., dated 19th
September 2001 for the whole areas of Chhattisgarh State for enquiry and trial of
offences investigated by the Special Police Establishment, Central Bureau of
Investigation under the Delhi Special Police Establishment Act, 1946 except those
specified in Chapter-lll of the Prevention of Corruption Act, 1988 (49 of 1988) with
effect from the date of his assumption of charge of his office. '

The Headquartér of the Court shall be at Raipur.

BY ORDER OF THE HIGH COURT

QJ’/%-'\.,‘,'%.

(Rajnish Shrivastava)
~ Registrar General
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Endt. No _ 366 /Checker Bilaspur, dated the 08-01-2026
li-6-7/2000 - -
Copy Forwarded to :- ' ‘

1. The Joint Registrar-cum-P.P.S. to Hon'ble the Chief Justice, High Court of
Chhattisgarh, Bilaspur, for information of his Lordship.

2. Private Secretary to Hon'ble Shri Justice Sanjay K. Agrawal, High Court of
Chhattisgarh, Bilaspur, for information of his Lordship.

3. Private Secretary to Hon’ble Shri Justice Sanjay Agrawal, High Court of
Chhattisgarh, Bilaspur, for information of his Lordship.

4. Private Secretary to Hon’ble Shri Justice Parth Prateem Sahu, High Court of
Chhattisgarh, Bilaspur, for information of his Lordship.

5. Private Secretary to Hon'ble Smt. Justice Rajani Dubey, High Court of
Chhattisgarh, Bilaspur, for information of her Ladyship.

6. Private Secretary to Hon'ble Shri Justice Narendra Kumar Vyas, High Court of
Chhattisgarh, Bilaspur, for information of his Lordship.

7. Private Secretary to Hon'ble Shri Justice Naresh Kumar Chandravanshi, High

' Court of Chhattisgarh, Bilaspur, for information of his Lordship. :

8. Private Secretary to Hon'ble Shri Justice Deepak Kumar Tiwari, High Court of
Chhattisgarh, Bilaspur, for information of his Lordship.

9. Private Secretary to Hon'ble Shri Justice Sachin Singh Rajput, High Court of

Chhattisgarh; Bilaspur, for information of his Lordship.

10. Private Secretary to Hon'ble Shri Justice Rakesh Mohan Pandey, High Court of
Chhattisgarh, Bilaspur, for information of his Lordship.

11. Private Secretary to Hon'ble Shri Justice Radhakishan Agrawal, High Court of
Chhattisgarh, Bilaspur, for information of his Lordship. '

12. Private Secretary to Hon'ble Shri Justice Sanjay Kumar Jaiswal, High Court of
Chhattisgarh, Bilaspur, for information of his Lordship.

13. Private Secretary to Hon'ble Shri Justice Ravindra Kumar Agrawal, High Court
of Chhattisgarh, Bilaspur, for information of his Lordship.

14, Private Secretary to Hon'ble Shri Justice Arvind Kumar Verma, High Court of
Chhattisgarh,'Bilaspur, for information of his Lordship. '

15. Private Secretary to Hon'ble Shri Justice Bibhu Datta Guru, High Court of
Chhattisgarh, Bilaspur, for information of his Lordship. '

16.  Private Secretary to Hon’ble Shri Justice Amitendra Kishore Prasad, High Court
of Chhattisgarh, Bilaspur, for information of his.Lordship.

17. Reader to Registrar General, High Court of Chhattisgarh, Bilaspur, for
information. - . ' '

18. The Principal Secretary, Government of Chhattisgarh, Law & Legislative Affairs
Department, Mantrayala, Atal Nagar, Nava Raipur for information. :

19, P.A. to Director/Additional Director, Chhattisgarh State Judicial Academy, High
Court of Chhattisgarh, Bilaspur for i_nformatiori. ' '

20. Registrar (Vigilance/l. & E/Judicial/S&A Cell/CPC/ Establishment), High Court of
Chhattisgarh, Bilaspur for information. - S

21. The District and" Sessions Judge, Balod/Balodabazar-Bhatapara/Bairampur-
Ramanujganj - /Bastar(Jagdalpur)/  Bemetara/Bilaspur/Dakshin.  Bastar
(Dantewada) / Dhamtari/ Durg/ Janjgir-Champa/ Jashpur/ Kabirdham
(Kawardha)/ Kondagaon/ Korba/ Koria (Baikunthpur)/ Mahasamund/ Mungeli/
Raigarh/. Raipur/ Rajnandgaon/ Surajpur/ Sarguja {Ambikapur)/Uttar Bastar
(Kanker), for information. . o :

22. All the Joint Registrar, High Court of Chhattisgarh, Bilaspur For information.

23.  The Additional Registrar (Administration/Judicial/Classification) High Court of
Chhattisgarh, Bilaspur, for information. . :

24. The Budget Officer, High Court of Chhattisgarh, Bilaspur for inForn_‘lation.

25. The AddL. Registrar, Confidential Section, High Court of Chhattisgarh, Bilaspur
for information. . L : _ T
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31.
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33.

34.
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Officer-on Special Duty-cum-C.P.C., High Court of Chhattisgarh, Bilaspur for
information. R

The Secretary, High Court Legal Services Committee, High Court of
Chhattisgarh, Bilaspur for information. -

"The Controller, Government Regional Press, Rajnandgaon for publication in

the next issue of the Rajpatra.

The Superintendent of Police, Government of India, Central Bureau of
Investigation ACB/SPE/H.No./1794/1, New Adarsh Colony, MR-4 Road,
Jabalpur (M.P.). for information. _

Superintendent of Police,” Establishment Special Police, CB.l. Near
Commissioner Office, Raipur, for information.

The Joint Director & Special 1.G.P;, Central Bureau of Investigation,
Government of India, C.G.0O. Complex, Block No. 3, Lodhi Road, New Delhi, for
information.

Smt. Manju Lata Sinha, Additional Chief Judicial Magistrate, Raipur for
information & necessary action. _

Section Officer/incharge, Senior Court Manager/Accounts/ O/o R.G./
D.E./Checker/ Compliant/Writ/ Civil/ Criminal/ Central Filing Section, High
Court of Chhattisgarh, Bilaspur for information.

1/C NIC, High Court of Chhattisgarh, Bilaspur with a direction to upload this

endorsement in the official website to this High Court.

(Rajnish Shrivastava)
Registrar General




